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OFFICE ORDER 

Upon consideration of the recommendations of the Committee constituted to 
consider framing of Rules relating to contempt of Courts, Hon'ble the Chief Justice has 
been pleased to order that pending finalization of the uniform Rules relating to Contempt 
of Courts, Civil Contempt Petitions which arise out of a pending matter shall be listed 
before the Bench where the matter is pending and the Contempt Petitions in decided 
cases shall be listed as per the roster. 
 

The above directions shall come into force with immediate effect. 
 
 

By Order 
Sd/- 
(BHARAT BHUSHAN) 
REGISTRAR 

 
 
 


